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Title: Requests the Central Government to inform the House regarding the lifting of economic sanctions by the
various countries.
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">SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, the sanctions against India from various countries are
causing a lot of problems in our economic sphere. The Government has been expressing that, on many counts,
they will be overcoming them. It is a good sign that the Americans - the Senators, the Congressmen and the
people of that country - at least now are thinking on that line. Even the Glenn Amendment, which was standing
against the lifting of sanctions or, for that matter, for any kind of mitigating of the sanctions has also to be
changed at this stage. Now, they are thinking on that line. So, at this stage, the talks between India and the US
and also the talks between India and the other countries with regard to the lifting of the sanctions as well as the
matters concerning our boundaries are of great importance.

So, I would also support Shri Shinde and urge upon the Government to leave this matter, make these matters
more clear and to take up the matter with more seriousness so far as the interests, the security and the economic
situation of this country are concerned.



